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The Parliamentary Secretary to
‘the Minister of Produetlon \Shri R.G.
Dubey) : (a) Yes.

(b) A colliery will be put on the black
list for persistent violetion of mining rules
for adopticn of wasteful methods of mining
for supplying bad quality of coals #nd for
refusal 10 carry out conservation ena sa-
fety measures according.to the directions
issued by the Coal Bocrd and the Chief
Inspector ot Mines.

Shri Bhagwat Jha Azad : May I
know whether in preparing such lists, the
Government called for information and
witnesses 08 were necessery end whether
they are being supplied by the coal mines ?

Shri R, G. Dubey : This information
is aweitea. A refer~nce has been made to
the Chief Inspector of Mines and the De-
puty -Cqs] Commissioner for production
and distribution. The matter will be fina-
lised after the particulars sre received.

hri Bhagwat Jha Azad : May I
know whether in preparing such lists, any
perticular ares hu been selected, on an ex-
perimental basis ?

Shri R. G. Dubey :
aree has been selected.

Shri Bhagwat Jha Azad : If cer-
tein coal mines are to be put on the black-
list, what action will be taken agsmst them
by ‘the Government ?

Shri R. G. Dubey : As ana when the
list is prepared, action will be taken against
the defaulters under the rules framed under
the Coal Conservation and Satetv Act.

1952.

Shri Bhagwat Jha Asad : Mav I
know whether such a list has already been
prepared by the Government ?

The Minister of Production (Shri
K. C Reddy) : Moy I add, Sir, thet
‘when a coal mine is placed on the blsck list
the Government, whicn is the largest
purchaser of coal, will not purchase coal
lfirm'rl such a mine which is put on the black-

81,

No particular

Rates and Costs Committee

“1048. Dr. Satyawadi: Will the
Minister of Irigation and Power be
pleased to state :

(a; whether the Rates and Costs Com-
mittee have submiited their report ; and

\b) if so, the main recommendations
thereof ?

The Deputy Minister of Irrigation
and l’uwer (Shri Hathi) : (s and (b).
“The Committee has not yet submitied its
final report.
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Rain Gauge Stations

9. Shri Raghunath Singh :
W:Il rhe "Minister of Irrigation an
Power be pleased to state

(a) the number of rain gauge_ stations
setdup so far in the Himalayan Regions;
an

(b) whether they will start function-
ing during the current year ?

The uty Minister of Irriga-
tion and Power (Shri Hathi) : (a) So
far, 7 rain gauge stations have been sel up
(five in Nepal, one in Sikkim and one in
Bhutan).

Ib) Yes, Sir.
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Shri Hathi : The total expenditure
18 about Rs. 7,79,000.
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Trade Agreement with Pakistan

*1063. Sardar Igbal Singh : Will
the inister of Commerce and In-
dustry be pleased to staie :

(a) the main decisions tsken in the
Indo Pakistan conference neld in Ksrachi
recently for concluding a trade agreement
between the two countries ; end

(b) the steps taken by Government
so far, for the 1mplemcntnuon of these de-

cisions ?

The Minister of Commerce (Shri
Karmarkar) : (a) The main decisions
taken in the Conference are contained in
the Joint Press Communique released
by the Leaders of the Indian and Pskis-
tan Delegations. Copies of this commu-
nique are placed on the Table of the
House, [See Appendix VI, annexure
No. 43)
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_, Ab) Does not arise as the Agreement
will come Into force only on the 1st
September 1955 afier it has been ratified by
the Governments of India and Pakistan.

. Sardar Iqgbal Singh: It has been said
in the statement th t special facilities have
been provided for people residing on the
border of East Bengal and West Bengal
May I know the t of special facilities
that will be provi ? illvit concern
the Government of India or the Govern-
ment of Pakistan to provide rm:l:t facilities

to the people in est Benge!.

Shri Karmarkar: I would request
my hon. friend to wait till the a t
comes into force afterbeing ntiﬁe(q by the
two Governm.nts,

Sardar Igbal Singh: May I know
whether the Government of India are
Eoing to import cotton from Pakistan and

so, whether the Government would see
that this import of cotton does not affect
adversely the prices in this country?

.. Shri Karmarkar: I am not in a
sition to divulge any thing more tha what
is 1 il the statement. The Aﬁl
ment itself will come into force only
the Ist September.

Sardar Iqgbal Singh: May I know
whether some a ent has been con-

cluded between India and Pakist non the
import and export of film also ?

Shri Karmarkar: This is part.of the

t. I am afraid this is another way

o?;etﬂn;outsomeinfomuﬂonfrom me,

which I am not prepared to give at pre-
sent,
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Shri Joachim Alva : While giving
assistance to this firm, have the Govern-
ment of India made enquiries or satis-
fied themselves that the prices of these

products will be much less than the prices
of such products which are imported?

Shri Kanungo : Government are
satisfied that the prices of the products.
will be economic.

Shri V. P. Nayar : I want to know
whether the Government have made
advances to Messrs Atul Products Ltd.
after taking a decision on the recom-
mendations of the Pharmaceutical Enquiry
Committee? May I also know whether
Government have made any request to
this company, in view of the recommenda-

, that their agreements should be so
revised as to serve the naticoal Interest?

* See Note below Cols. 4227 and 4028,





